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MINISTRY OF AGRICULTURE & IRRIGATION
(Department of Agriculture)
NOTIFICATION

New Delhi the 10th August. 1979

G.S.R. 478(E). Whereas in accordance with sub-section {4}
of section 4 of the Insecticides Act. 1968 (46 of 1968: (here-
inufier referred 10 as the said Act). the following members
of the Central Insecticides Board thereinafter referred to as
the suid Boardy have ceased to be the members of the said
Board on the expiry of 3 vears from the date of thzir nomi
nation "---

1. Shri N, C. wrishoumurthy, Adviser, Minisiry  of
Petroteum  and  Chemicals. Government ol I[ndia.
New Delhi

Dr. K. P. Bhargavu, Professor und Head of the De-
purtment of Pharmacelogy, K. G. Medical College,
L.ucknow.

I

3. Dr. SO K. Kushyap. Assistunt Director. Nuatjon:i
Inwitute of Oceupational Health, Ahmedab.ul.
Additionat Director of Medical and Health Services
(Pubfic Health), Andhra Pradesh, Hyderabadl.

5. Director of Agricultlure, Gujurat, Ahmedabad.

6.  Director of Agricalture. West Benzal. Caleutra.

7. Dr. G S0 kRulkat, Agrculiure Commissioner, Minis-
try of Agriculture and Frrigation (Department ef
Agricubture). Government of India, New Delhi,

8. Secretary. Central Insecricides Board.

9. Dr. H. L. Bami. Director, Central Forensic Svicnce
Laboratory. Ministry of Home Affairs. New Dethi

10.  Dr. P. K. Dutti. Assoctute Profewsor. Biochemisin
and Nutrition, Al India Institute of Hygiene and
Public Health. Calcutta,

It. Director, Centrul Public Health Engineering Re-
scarch Institute. Nagpur,

And whereas in pursuance of clauseg (Xiv) of sub-section (3)
of section 4 of the said Act, the Central Governmeant hereby
nominates the Project Officer in the Ministry of Petroleum.
Chemicals and Fertilizers (Department of Chemicals and
Fertilizers). Goverament of India, New Delhi, as a Membzr of
the sutd Board. vice Shri N. C. Krishnamurthy. Advise:.
Minisiry of Petroleum and Chemicals. Government of India.
New Delhi

And whereus in pursuance of clautve (xv) of sub-section (3)
of section 4 of the said Act. the Central Government hereby
nominates Professor and Head of the Department of Phar-
macology. All Tndia Enstitute of Medical Sciences, New Delhi,
as o Member of the suid Board. vice Dr. K. P, Bhurgava,
Professor and Head of the Department of Pharmucoiogy.
K. G. Medical Coliege, Lucknow ; ‘

And whereas in pursuance of clause (xvi) of sub-sections
(31 aml t4) of section 4 of the said Act. the Central Govern-
ment hereby nominates Deputy Director. National Institute of
gccugnliunnl Health, Ahmedabad. s n member of the sail

ourd ;



farh I[—ams

201

And whereas in pursuance of ¢luuse (svii) of sub-soction (3)
of section 4 of the said Act. the Central Government hereby
nominates the Director of Health Services. Delhi Adminis-
tration, Delhi. as a Member of the said Board vice Additional
Director. of Medical and Health Services (Public Health).
Andhra Pradesh, Hyderabad ;

And whereas in pursuance of clause (sviit) of sub-section
t3) of section 4 of 1he said Act, the Central Governmunt here-
by nominates the Director of Agriculture, Uttur Pradesh and
the Dirzctor of Agriculiure. Andhra Pradesh, as members of
the said Board, vice the Dirnctor of Agriculturs. Gujarat
and the Director of Agriculture, West Bengul, respectively;

And whereas in pursuance of clause (xix) of sub-sections (31
and (4) _of section 4 of the said Act. the Central Government
hereby renominates the Director. Ceniral Forensic Scicnce
Laboratory, Ministry of Home Affairs, New Delhi. aud Sccre-
tury. Central Insecticides Board, as members of the said
Board ;

And whereas in pursuance of clause (xix) of sub-sccticn
13y of section 4 of the suid Act. the Central Government
hereby nominates the Agriculivre Commissioner to the Gov-
ernment of India. Ministry of Agriculture and Irrigation. New
Dethi. and the Director. Industnial ‘l'oxicotogical Reseprch
Centre. Lucknow. as members of the said Board vice Dr. G. §.

Ikat. forme. Agrict’ture Commissioner. Ministry of Agri-
lture, Government of India. New Delhi. and Dr. P, K. Duta,
Assgciate  Professor. Biochemistry and Nutrition, All Tndia
Institute of Hygiene ind Public Heulth, Culcutta, respectively ;

And whereus in pursaance of chause (xx) of sub-secti m (3)
of section 4 of the said Act. the Central Governmant jeretr
nominates Dr. R. B. Mitra. Scientist. National Chemical
Laboratory. Pune, as a member of the said Board., vice
Director. Central Public Health Enginecring Research [Insti-
tute. Nagzpur:

And  whereus in punstainee of cluuase (X3 of aub-section (3)
of section 4 of the suid Act, the Central Government hereby
nominaves the Environmental Officer in the Department of
Scienze and Technolooy., New Dethi. a2 o member of the said
Board .
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Now, therefore, in pursuance of section 4 of the soid Act.
the Central Government hereby makes the following amend-
ments in the notification of the Government of Tndia in the
lute Ainistry of Food. Agricuiture. Community Development
and Cooperation (Departiment of Agriculiure;, No. G.S.R, 301,
duted the 27th Febroary, 1971, as foillows :(—

In the said notification. under the heading “Members Nomi-
Aated”, for ilems (xiv), (V). 1NVl (Xvil), AXvilD, (XIX) (xx) and
{xxi) and the entries relating thereto, the following ftems and
entriese. shull respectively be substituted 1 —

“(xivk Project Officer in the Mipistry of Petroleum, Chemi-
cals and Fertilizers (Department of Chemicals und
Fertilizers). Government of India. New Delhi:

(xv} Professar and Head of Depurtment of Pharmacology.
AN Incia Enstitute of Medica! Sciznces, New Dethi

{xvi) Medical Toxicologist-Deputy Director, Nutional Inst-
tute of Occupational Health. Ahmedabad :

(xvii) Director of Health Services. Dethi  Adminisiration,

Dethi;

{xvii) Director of Agriculture. Uttar Pradech ; Director of
Agriculiure, Andhra Pradesh :

(xix) Agriculture Commissioner to the Government of Fndia:
Director. Industrial Toxicological Reseurch Centre.
Lucknow ;

Secretary. Central Insecticides Bourd, Dirsclorate of
Ptant Protection. Quarantine and Storaze, N.H. 1V,
Faridabad ;

Director, Central Forensic Science Laburatory. Minis-
try of Home Affairs. New Defhi;
{1\ Dr. RoOB. Mitra, Seientist. National Chemizal Labo-
ratory. Pune;
{xxi) Environmental Officer in the Departmint of Scivnce
and Technology. New Delhi.”
[F. No. {9/27/77-PP3]

A. 1. S. SODHI, Ju. Secy.
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